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title: Laid the Report of the Committee to Inquire into the Improper conduct of a Member.

DR. KIRIT SOMAIYA (MUMBAIL NORTH EAST): I beg to lay on the Table the Report (Hindi and English versions) of the Committee to Inquire into the
Improper Conduct of a Member.
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THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): We have assured them
through you Madam that we are ready to discuss the matter of demonetization....(Interruptions)
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HON. SPEAKER: No, I am sorry. Item Nos. 15 and 16 shall be taken together — Dr. Kirit Somaiya ji.
...(Interruptions)
HON. SPEAKER: Nothing will go on record.
€] (Interruptions)+3€/
HON. SPEAKER: Dr. Kirit Somaiya ji, you have to start the discussion.
...(Interruptions)
HON. SPEAKER: Hon. Members, let the discussion go on. I am requesting you.
... Interruptions)
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